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= [Assent of the Governor General was first’ published in thé Caleutta . . .
. Gazeé,ie.,,,Ewtrqord@,}_d'ry, of the'15th Maxch, 1948.] - L
An Act to provide for the further continuance in.operation of .~ -«

the provisions of certatn Bengal Ordinunices as, enacted and T
-continued in operation by and wunder the  Bengal
Ordinances Temporary Enactment Act, 1947.

.
*

. ‘WaEreas the provisions of the Ordinances specified In fhe” . -iL

T...r . . Schedule as énacted and continued in operation by and under .
Ben. Act -thé -Béngal “Ordinances Temporary Enactment - Act, 1947,
AGE 1047 (hereinafter referred to as the said provisions) are temporary .

N in their duration; : ‘{f '
. AND WHEREAS it is expedient to provide for the continuance,

. -+ asin this Act mentioned, of the said provisions for a further
-~ . period; )

It is hereby enacted as follows:— 7. o o

% .
. 1; () This Act may be called the West Bengal Bxpiring Short
Laws=Act, 1948. . g e »¢itle .and

i . @ : .

(2) It shall come into foree onthe date on which the said ment.
provisians cease to operate under the provisions of the Bengal
Ordinsnces Temporary Enactment Act, 1947.. : :

. o 2. (1) The said provisions shall be deemed to be enacted Continu-
by this Act and shall have effect and shall tontinue to operate ance of the
as such until the 8lst day of March, 1949. . # Provisions

~ of certain
¢ Ordi- =

(2) Any rules, orders, notifications or directions issued o o

anything done or any action taken<or any proceellings com-
menced under any of the. said provigions .and in force
immediately before “the comimencemeat of this Act shall --
continne in force and sihll be deemed o have been issued, -,
done, taken, qr commenced, a8 the case may be, under the
corresponding  provisiox as deemed to be enacted and =
continued in operation by this Act as if this Act were~already . -
in force on the date on which sucE rules, grders, notifications

or directions were dssued or thing was done Or action was taken"

or proceedings were-commenced. -~ - -

"3, On the eXpiration of the period during -which the said Effect of
provisions continue in operation under-this Act, such expira- expiration
tion shall not.jz}fi’ect-— _ : : . i - N visions

(a) any penalty or punishment incurred or alléged to continued
have been incurred under the said provisions during '23;:1"3
their continuance in operation, or ) - A ‘
(b) any investigation, legal proceeding or remedy in
respect of any such penalty or punishment as
~ aforesaid, T e .
. ~and any such investigation, legal proceeding’ or remedy may -
¥ be instituted, continued or enforced.and any such penalty or
punishment may be imposed as if the said provisions had not.
- ceased to operate. : o
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< .. . #  THE SCHEDULE. e
' > :"- : o "7 . (See section 2 ) . ¢ g
< Ordinances _promuigated by the Governor of Bengal undet -
.o . sestlon '88-of the Government of India Act, 1935.
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Year.
1946

“'Short title.

The Benoal Molasses Control
Ordinance, 1946. - .

Vw -The—'Oaloutta Rent Ordmance,‘\' .

19467
The Benwal Jute Mills (Tempo-

_Number.
< III

20487
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1946 - XI ..

= _ 1'ary Pr0v1s1on) Ordinance,
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